
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

Principal Bench, New Delhi

Original Application No. 211/2020

In the matter of:­

Deepak Sharma

State of Uttarakhand & Ors.

Sr.
No.

Vs.

Particulars

Applicant(s)

Respondent(s)

Page No.

1. Joint Visit Report in Original Application No. 211/2020 in the matter of
Deepak Sharma Vs. State of Uttarakhand & Ors. in compliance to the Hon'ble

NGT order dated 01.02.2021.
2. Annexure-1: A copy of Hon'ble NGT order dated 01.02.2021.

3. Annexure-II: / copy of Rent Agreement of the school. (for 05 years w.e.f.

01.12.2019)

4. Annexure-111: A copy of letter dated 20.11.2020 issued by Uttarakhand Power

Corporation Ltd. to M/S Bindiya TelelinKs Ltd. regarding removal of overhead

wire from pole.
5. Annexure-IV: A copy of Map of Haridwar Master Plan 2025.

6. Annexure-V: A copy of letter dated 18.02.2020 issued by Mela Adhikari,

Kumbh, Haridwar to concerned authorities regarding Arrangement of petrol/

diesel/CNG for Kumbh Mela 2021.
7. Annexure-VI: A copy of CPCB Office Memorandum dated 29.01.2021 regarding

Guidelines for Setting Up of New Petrol Pumps dated 07.01.2020.

8. Annexure-VII: A copy of CPCB Office Memorandum dated 07.01.2020

regarding Guidelines for Setting Up of New Petrol Pumps.

%--
(P.K Gupta)

Scientist-E
Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,
Delhi- 110032.

Date: 08.03.2021
Place: Delhi
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